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IN THE GENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD.
oa.NO. 506 of 1992,

Between 3% : Dated: 29.6,1992,
J. Shbka Rayudu eas Applicant o
: And
1., The Chief Security Cemmiflssioner, Railway Pretectien Ferce,
Rail Nilayam, Secunéeggh 4, o
2. Divisienal Securlty*Comqgssioner, Railway Protectien Ferce,
Bread Guage, Secaebad,
3, Assistant Security Cemmissioner, Railway Pretection Ferce, Kha-
jipet, Warangal District. —
' R Respondents,
, -
Counsel fer the Applicant : Sri, Y. Narasimha Reddy
Ceunsel for the RespondeﬁJ% s+ Sri, N.R.Deyaraj, 5C for Rlzf,

CORAM: -
yd

Hen'ble Mr, R,Balasubramanian, Administrative Member
Hon'ble Mr, C.J.Rey, Judicial Member

{aeders as per Hon'ble Mr, C,J.Rey, Judicial Member)

. Mr. Y.Narasimha Reddy has filed this'appliéati@n fer a
relief against Railway Pretection Force., Mr., N.R.Devaraj, SC fer

the Railways argued the case and.brought te sur noctice that this
Tribkunal has ne jurisdiction f@ entertain this applicatien against-
the RPF personnel, The Registry alse has not raised this ebjectien.
This Bench has held T.2,70/86 that this Tribunal has ne jurisdictienm
ovet'the Railway Protedtien Force matters holdin@ that it is an Arme=
Ferce, The applicatien is, therefere, rejecteé and the Registry is
directed teo return the papers to the spplicant's counsel for present

ing in an apprepriate Ceurt,

2

Registrﬁr(J ;2 )

/

Cepy to:= -

1, The Chief Security Cemmissioner, Railway Protection Farce,
Rail Nilayam, Sec-bad,

2, Divisienal Security Cemmissiener, Railway Protectien Ferce,
Bread guage, Sec=bad. a

3, Assistant Security Commissiener, Railway Pr@tection Force, Khaz——
pet, Warangal District,

4, One copy to Sri. Y.Narasimha Reddy, advocate, 3=-6~740, Himavat-
nagar, Hyd-bad, -

5. One copy to Sri. N.R .Devaraj, SC for Railways, CAT, Hyd. ,—

6., One Spare COpYe.

~

RSm/-




